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OA N 0 • 2 51 I 0 2 

Arroar Singh Rathc·t·e s/o Shri Farfl Singh Fathore retired 

Hathi Bhata, Ajroer. 

Applicant 

VERSUS 

1. Union of India through General Manager, Western 

Railway, Churchgate, Muwbai. 

') 
.:.. . The Divisi::·nal Railway Manager, T;Vestern Raih;c.y, 

Ratlarr. 

• • Respondents 

Mr. N.K.Gautam, counsel for the applicant 

Mr. U.D.Sharwa, co~nsel for the respondents. 

CORAM.: 

reliefs:-

a) 

b) 

c) 

d) 

') 
'- . 

HON'BLE MF. H.O.GUPTA, MEMBER (ADMINISTRATIVE) 

0 R ~ .. ~ ~ . ( ORAL ) 

This OA has been filecl fer the f·:·llc·\-l:i·no;J···--

direct the resr·o:·nclents t(, revise- the P.P.•J. in 

terms of 5th Pay Commission Report. 

cH re•:-t the resp•)ndent e of 

difference of Pension after revising the peneion. 

cost c.f the appl i cat i •)n may be .5 t·la rclecl t C• the 

applicant. 

Any .:ther relief/direction, the H·:·n'J:.le Tribunal 

cons i cl ere just ancl reas.:.nabl e in the facts and 

circumstances of the case. 

During the course of arguments, the learned 

8 v 
counsel for the apr:.l i .:ant sul:orrd t~ that he does not want 

to pursue this OA further ancl wants to withdraw the same. 



2 

Prayer granted. The OA stands disp~sed of as withdrawn. 

~ 
(H.O.GUPTA) 

Member (A) 


